205 Written Answers CHAITRA 5, 1003 (SAKA) Written Answers 206

upto the end of Sixth Plan and where (Pigures in terma of four-wheelers)
from the demand shall be tulfilled ? -
Name of the Firm Annual
installed
THE DEPUTY MINISTER IN it
THE MINISTRY OF RAILWAYS Mjs. Cimmco, Bharatpur . 2,000
AND IN THE DEPARTMENT OF Ms. f{i: I‘I“;g“": - 100
PARLIAMENTARY  AFFAIRS M babad s o0
(SHRI MALLIKARJUN ) : Mjs. Texmaco, Caleutta. . 3,600
(a) afld (b). The annual installed The wagons actually supplied by
capacity for manufacture of wagons the above units during the years
by the private sector wagon building 1978-79 to 1980-81 (upto January

1981) aiongwith the payments made
to them during the respective years
(inclusive of cost of steel) are given
below :—

units i& as under :—

(Figures in terms of lour-wheelersfRupees in crores)

1578-99* 1979-80* 1980-81
Name of the Firm —_—— e e {Upto Jan. ‘81
Wagons Paymenta Wagons Pay- _
Supplied  made Supplicd ments Wagons Pay-
during during made supplied ments
the year the year during made*
the year
M/s. Cimmco Bharatpur. . 2348 10,90 1795 10,99 630.5 4.45
Mjs. 11.G.I, Nangloi . g0 0.75 120 o.36 54.8 o.13
M/s. Modern Industries,
Sahibabad. . . . 657 3.00 588 4.27 377. 58 2.68
M{sz, Texmaco, Calcutta . 1866 10.60 2977 15.17 3.6 1990
(c} The Planning Commission have - -
agreed for acquisition of 1,00,000 TA g ¥ W s-—Far At
wagons in terms of four-wheelers .

during the Sixth Plan period 1980-81
to 1984-85. These wagons are pro- 5248. WY TAT TR TR : AT

posed to be procured indigenously. @ e ag aaw F www w07 Fr
*This indicates the actual pay-

. H T n
ments made during the year and . ( ﬁ{ T 5E 79 & A gfowar
may not correspond to the nums- WA A wg Q:!ﬂﬁ o

ber of wagons supplied in that . . .
year. PP 8- RO ¥ gwdw ¥ 26 awRAT,
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Allotment of wagons

5249. SHRI AMAR ROY
PRADHAN : Will the Minister
Yof RAILWAYS be pleased to state:

(a) the steps which Government

{have been taken to stop irregularities

and malpractices prevalent in  the
allotment of wagons ; and

(b) if not, the reasons threrefor?

THE DEPUTY MINISTAR IN
THE MINISTRY OF RAIL-
WAYS AND IN THE DEPART-

IMENT OF PARLIAMENTARY
AFFAIRS : ( SHRI MALLIK-
ARJUN } (a) to ensure  that
allotment cf wagons is done strictly





